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Order of The Tribunal 

  Heard ld. counsels for the applicant and the 
respondents. 

 

2.  Mr.G.Sinha, learned counsel appearing on 
behalf of Mr.A.K.Mishra, learned counsel for 
the applicant submits that the applicant has 
retired in the meantime after availing 
promotion. This application was filed 
challenging the disciplinary proceeding which 
was for a minor penalty and in the meantime 
it has become infructuous. Learned counsel 
for the respondents also agreed to it. 

 

3.  Accordingly the TA is disposed of having 
become infructuous. There will be no order 
as to costs. 
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